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NOTIFICATION

5. Wo. it # noiified {or general information thai enicrprise/indusitial
undertaking, listed at paca (3) below has been approved by the Central Government
for the purpose of section 10{23G) of the Income-tax Act, 1961, read with rule 28 of
the Income-tax Ruies, 1962, for the asscssment years 20(10 2001, 2001-2002 and

2002.2003.

2. The approval ig subject to the condition that —

) the enterprise/industrial undertaking will conform to and
comply with the provisions of section 10{23G) of the Income-
tax Act, 1961, read with rule 2E of the Income-tax Rules, 1962;

(1)  the Central Govemment shall mthdraw. this approval if the
enterprise/industrial undertaking:-

(3)  ceases to carry on infrastructuse facility; or

(by  fails to maintain books of account and get such accounts
audiicd by an sccountani as reguired by sub-ruic (7) of
rule 2E of the Income-tax Rules, 1962; or

{¢)  fails to furnish the audit repoit as required by sub-rule
(7) of rule 2E of the Income-tax Rules, 1962,

3. The entetprise/indusiriai undertaking approved is —

1) 447 MW Conventional Combincd Cycle Power Tlani at Tataiganga,
hgtt, Raigad, Maharashira mL Mfs Reliance Patalganga Power Limited,

Shree Ram Miils Premises, 3 Flom, Ganpatrao Kadam Marg, Worly,
Mumbai-420013. ;

| Under Secretary to the Govt, of India
Nottficatton No. “ i ‘; C {F.No 205/172/99 ~ IT'E}-II)

To
The Manager,
Govt. of India Press,
Mavannri, New Dethi,
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Copy to:

The applicant.
AR COSIT and DGaIT

C & AG of India L . .
- Joint Secretary and Legal Advigsor, Ministry of Law, New Delhi.

AddL Scerctary {Admmn.), Depit. ol Revenue, New Dgihi,
mr (RSP&PR) (Rulletin Section), New Dethi,
Ministry of Power, New Ioihi

(KAMLESH C. v >SHNEY)
Under Scerotary to the Govt, of India, |,
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